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AWARD
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1. The Settlement Format dated 28.07.2026,
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C.A. No.

forwarded by the District Legal Services Authority,
Lucknow, is placed on record. The said format records
that the appellant wishes to withdraw the present
appeal.

2. Learned counsel appearing for the appellant(s)
submits that he also has instructions to withdraw this
appeal with liberty to the appellant(s) to approach the
appropriate forum and that the members of the
appellant-Uttar Pradesh Basic Sikshak Sangh may raise
their claims individually.

3. In view of the above, the appeal stands disposed
of as withdrawn, with liberty as prayed for.

4. Award be prepared as per rules.
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